\ 2021 TEM NO. 107 REG STRAR COURT. 2 SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K. HANJURA
TRANSFER PETITION (CIVIL.) NQ(s). 257-266 OF 2014
U. O ETC ETC Petitioner(s)
VERSUS

SKP SECURI TI ES LTD & ORS Respondent ( s)

(Wth appl n(s) for stay

Date: 21/04/2014 These Petitions were called on for hearing
t oday.

For Petitioner(s) M . Suhas Kadam adv.
M. D.S. Mahra, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Ld. counsel for the petitioner is present.

Await the return of the certificate of the service
of notice fromthe Hi gh Court.

Li st agai n on 08.08.2014.

(M K. HANJURA)
Regi strar
SB



